
61 Writte" A"swers AGRAHAYANA 25,1892 (SAKA) Written ArlSWers 62 

Raising of Funds for Flood Protection 
Schemes 

4789. SHRI DEVINDER SINGH 
GARCHA : Will the Minister of IRRI-
GATION AND POWER be pleased to 
Btate : 

(a> whether his attention has been 
drawn to the speech made by the Union 
Home Minister while inaugurating symposia 
on "Flood Forecasling, Conlrol and Flood 
Damage PrOiection" and "Energy losses in 
Power System" organised by the Central 
Board of Irrrigation and Power-in which 
he advocated a flood protection levy and 
compulsory flood insurance scheme to raise 
funds for flood prolection/schemes in the 
country ; and 

(b) if so, his reaction thereto? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF IRRIGATION AND PO-
WER (SHRI SIDDHESHWAR PRASAD): 
(a) Yes, Sir. 

(b) The Cenlral and State Governments 
are aware of the concept of flood protection 
levy and flood insurance. The Mini.lers' 
Commiltce on flood Control in their Report 
submitted in 19M had recommended to the 
Cemra! and State Governments to make a 
study and evolve a suitable scheme for fiood 
insurance. The Report of the Commillcc 
has been ci rculated to the States and no 
proposal in this regard has been receiv~d so 
far, In regard 10 flood pro:cction levy, the 
Andhra Pradesh (Krishna and Godavari 
Delta Area) Drainage Cess Act 1968 provid-
es for collcclion of conlribulion from bene-
ficiaries of Ihe scheme for flood control and 
drainage in Krishnl and Godavari Deltas. 
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Arrest of Principal, ChiCAgo In.,Uu'e or 
Technology, Groen Pa, k, New Deihl 

4791. SHRI DEVINDER SINGH 
GARCHA : Will the Minister of HOME 
AFFAIRS be pleased to slate: 

(a) whelher Government have recently 
arrested the Principal of the Chicago Ins-
titute of Technology, Green Park, New 
Delhi on charge of cheating, fraud, misap-
propriation of funds amounting to thousands 
(If rupees and, if so, the details thereof: 

(b) what was the modus operandi of 
the above persoD ; 




